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Present: Hon'ble Member (J) Shri Vijai Pratap Singh

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 25*" May, 2017, 10.30 A.M

Name of the Company | Diabari Tea Company Ltd.
Under Section 433,434
SI. | Name & Designation of Authorized Appearing on behalf of Signature with
No. l Representative (IN CAPITAL date
| LETTERS)
o E S Mowpeinid F Sondes

1 v oms, T Sarliah T J

> M / TL e F) ﬁ-/‘_/{/tic//i ,j—z;‘;.g /'ZL{_ 25‘/ 4)-‘/ 2o/7
2. /Lr!(‘.’(_o(///:q ,S.,w{j.m .S'Qj?//fﬁb:ﬁﬁ A?ijéi.’b""d

ORDER

Ld. Counsel for the petitioner is present.

Ld. Counsel for the petitioner has not complied with the order
dated 01/05/2017. He is directed to furnish the required information
in proper form as prescribed under the Insolvency & Bankruptcy
(Application to Adjudicating Authority) Rules, 2016 within 7 days

from today.

List the matter on 03/07/2017.
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(Vijai Pratap Singh)
Member (J)




